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?wim of Inaia, thmyg.
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Versus

T Swami Nath Chauhgn, :
C/o sri N,C, Pandeﬁa e 0
. C=323, Guru Teg Bahaaur Nagar,
Karell, Allahabad, i

2, Fresiaing Ufficer | . L.
Central Government Industrigl Tribunal,
’ : Kangur,
& (By sri A,N, Pandey, Advocate)
¢+ o« » o« oREspondents
ORDER "

by Hon'ble Mr, Justice B, C, Saxena, V.C,

o

This UA is airected against the sward passed

by the Fresiding Ufficer, GCentral Government Industrial

Iripunal, Kanpur, In view or the recent decision o’é :

iy ' the Hon'ble Supreme Court in the case ot K, F, @p,ﬁ%}ﬁ;,
Controller ot printing and Stationery reported in AIi

1996 5,C, 408, the matters arising out ot the order
ot the awara of the Centrzl Government Industrial
Tribunal is not cognizable by this Tribunal, The

UA 1s accordingly dismissed, \
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